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(e) whether Government have taken 
any action on the assurance given by him in 
Ihe Lok Sabha last year that the question of 
appointina such staff on regular basis was 
bcina examined; if 50, the number of them 
made regular and the details thereof; if not, 
tho reasons therefor; 

(d) the nu¥.lbcr of times such staff 
stqed agitations and went on strikes during 
the past one year and the reasons for such an 
_ion; and 

(e) the policy in the matter after takina 
IRto consideralion all the aspects of the 
problem? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING ; AND IN THE DE-
PARTMENT OF COMMUNICATIONS 
(SHRI I. K. GUJRAL): (a) Except for 
staff artistes, no other category of staff is 
aJll8god in A. 1. R. on contract basis. The 
lolal strenath of Itaff artistes in A. I. R., 
(excludina artistes engqcd on casual basis 
for participation in prollrammes) was 2,554 
on 10.1.1970. Information relatina to casual 
artistes engaged for short duration is bei 011 
collected and will be laid on Table of the 
House. 

(b) Staff artistes are IICneraBy liven 
contracts upto the age of 55 yean. They 
are not, therefor, permanent or temporary 
1i1co other Government servants. There is 
no artiste who is workiDil on casual basis 
ClGntinuously for the last ten years. 

(e) The matter was considered and it 
was decided not to end tho contract system 
in. A. I. R. for the present. 

(d) Some of the A. I. R. employees 
l\qed demonstrations and held meetinas 
durina the months of February-April, 1970. 
The &litation w"s withdrawn with effect from 
1.S .1970. The reasons were to secure higher 
scales of pay , better prospects for promotion 
and improvements in other service condi-
tions. 

(e) GoYCtllment always consider de-
lIIands of its einployees sympathetically and 
eR merits. 

. EllQUlry Into Malpractll't' In Distribution of 
Fertlll_ In Andhra Pradesh 

°112. SHRI RABI RAY : Will the 
Minister of FOOD AND AGRICULTURE 
be p leased to state : 

(a) whether it is a fact that Govern-
ment have taken the aid of C.B.I. to investi-
pte into the serious mismanaaemcnt and 
shady deals in the fertiliser distribution of 
Andhra Pradesh in view of the findinas oC 
the Public Accounts Committee of Andhra 
Pradesh Assembly; 

(b) iC so, when it was reCerred to C.B.1. 
and the prolress made in the inquiry thereoC; 
and 

(c) when it will be concluded? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHlB 
SHINDE> : (a> Yes, Sir. The C.B.!. have 
been asked to make a thorough investigation 
into the claims for rc-imbursement of 
transport charges preferred by the Slate 
Govt. consigness during the period 1965-1969. 

(b) A complaint was Cormally filed 
with the C.B.1. on 23.6.70. The C.B.!. have 
reported that relevant records have bean 
seized and investigation is in progress. 

(c) It would not be possible to indicate, 
&! present, the likely date of conclusion of 
the enquiry. 

Youtb Raldo Statloa for Goa 

°113. SHRI MANIBHAI J. PATEL: 
Will the Minister of INFORMATION AND 
BROADCASTING AND COMMUNICA-
TIONS be pleased to state : 

(a) whether Government propose to set 
up a Youth Radio Station in Goa; 

(b) if so, the details thereof; and 

(c) by what time it will be established? 

THE MINISTER OF STATE IN THE 
MINISTRY OF INFORMATION AND 
BROADCASTING; AND IN THE 
DEPARTMENT OF COMMUNICATIONS 




